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EXPORT OF DEFENCE PRODUCTS 

2124 SHRI VIJAY PAL SINGH TOMAR: 

Will the Minister of Defence be pleased to state: 

(a)  the current status of defence export projects taken up under ‘Make in India’ scheme; 

(b)  the number of contract related to defence products signed with other countries under PPP 
model during the last five years, year-wise and country-wise; and 

(c)  the details of the countries with whom India has held serious negotiation to further 
deepen defence ties? 

 
A  N  S  W  E  R 

 
 

      MINISTER OF STATE     (SHRI AJAY BHATT) 
      IN THE MINISTRY OF DEFENCE 
 
(a) to (c):  Department of Defence Production issues authorization for export of Munitions 
List items covered in Category 6 of Special Chemicals, Organisms, Materials, Equipment and 
Technologies (SCOMET). Such exports authorisation are granted as per Standard Operating 
Procedure (SOP) issued by DDP. These equipments are exported to different countires all 
over the world. Names of countries with whom contracts have been signed and negotiations 
held cannot be divulged due to strategic reasons. The value of defence export during the last 
five years is as under: - 

 2017-18 2018-19 2019-20 2020-21 2021-22 2022-23 

(till 14.03.2023) 

Value of 
Export (Rs. 
in Crores) 

4,682 10,746 9,116 8,435 12,815 13,399 

 

***** 


